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Hon!ble Maj_. ~en. K,;J\•Sr-ivastava, A,.M,t. 
Hon !ble Mt-,. A.K

1
.Bhatnagar, J.M. 

Beard Sh.ri R,-B,.Gour, learned counsel fer the 
app).~ant and Shri N~C~ishad, learned counsel f>r the 
respondent sit~ 

1.earred counsel for the respendents prays for 
and granted two we,eks ti!oo to file counter. One week 
thereafter for rejoindert•· 

Heard counsel fer the parties on the question 
Gf interim relief. In the interest of jl.i.stice, we 
d~ect the respondents not to proceed for the selection 
of Driver in regard to notificatian published in 
Amar Ujala (Bareilly Edition) da~ed 3.5~20'.)3 till 
further order S'e .. 
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